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Padam Chand Jain s Applicant

Union of Indiz & Ors : Resnondants
Mr, S,K, Jain : Couni2l for the applicant
Mr., Manish Bhandari s Counzzl for ihe resvondents
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Applicant Pedam Chand Jein

has filsed this application

u/s 19 of the Alministrative Tribunals act, 19895, praying
for the following raliefs i=
By, That by an appropriats writ, order or direction
Cthe seniority list Anneture Am? and Awd bz quashed
and the order Annsrure A=l and ths 2ligibility list
L ANnERure: A=3 be declarad illegal a1d invalid
ii, That the respondants b2 ordared to allow the applicant
45 appear in the Trade Test to be hald on the basis
of eligibility list and Annziure Aed dated 22,7,93
along with the cmndidgtes shown in Anmsiuls A
for the post of ELF drade-I and his rzault be
daclared accordingly,
iii, That the epplicant be avardzad senlority on the basis
of hiz dzte of appointment as 20,0,87 33 vias done
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sther T,T.1.

with al 1
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condagquential benefits ®

2. We have heard the learned

have reruszsd the racords,

The applicant was working

3.
undar Traction Forzman TED, Hind

fota Division, He has now Been p

ada-I after clesring ths trade

order datad l.i.'?‘-’-l, wiiich has be

for the wartizs and
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& a-trical Fithter Gradte IT
aun City, Wrztern Railway,

remsbed 33 Elechtrical Fitter
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counzel for the applicant during the courss of argumznts

A copy of the order has bean placzd on rscopd, Sincs the

applicant's grisvances have be2n substantislly redressad,

this application bhecomgs infguctus

4, The application i3 hersby ddamissed with no order
as to %Fts,
VI . Criengint
(O.F. SHARA (GOPAL VRISHNA)
Member (A) | Mazmbar (J)




